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Constructions under PMAY (U)

1849. PROF. MANOJ KUMAR JHA : Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

{a) the number of houses sanctioned, under-construction and completed under

each component of the scheme, year-wise:

{b) State-wise details of number of beneficiaries provided houses and rehabilitated

under in-situ component;

{c) number of houses and locations where work under in-situ rehabilitation

under PMAY (U) is under progress and dales by which the said work will be completed;

{d) deadline by which all the houses sanctioned under the scheme are proposed

to be completed;

{e) the number of houses grounded for construction under each component of
PMAY (1), State-wise and year-wise: and

(f) the number of houses completed and occupied under each component?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
HARDEEP SINGH PURI) : (a) to (d) In pursuance of the Government’s vision of
“Housing for All” by 2022, Ministry of Housing and Urban Affairs (MoHUA) is
implementing Pradhan Mantri Awas Yojana (Urban) [PMAY(U)] since 25.06.2015 for

addressing die housing requirement in urban areas through following four verticals:
(0 “In-situ” Slum Redevelopment (15SR);
(i) Credit-Linked SubsicK Scheme (CLSS);
(m) Alffordable Housing in Partnership (AHP); and
(v} Benelicary-led individual house construction or enhancement (BLC).

Based on the project proposals received so far from the States/Union Territories
{(UTs), as on 25-11.2019, total 93,18,613 houses have been sanctioned; out of which
55,85,738 are at various stages of construction and 28,36,195 have been completed/

delivered.

Further, States/UTs have been requested to get the project proposals for all their

remaining demand of houses sanctioned by March. 2020 so that construction of all
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houses may progressively be completed by 2022 States/UTs have also been requested
to expedite the grounding/completion of already sanctioned projects/houses under the

scheme.

Component-wise and year-wise details of houses sanctioned, grounded for
construction and completed/delivered under the PMAY(U) are given in the Statement-
I (See below).

Houses under ISSR, BL.C and CLSS verticals are generally constructed in-situ
where beneficiaries are already residing. Under /n-siiu rehabilitation under the PMAY (U)
a total 65,44,424 houses have been sanctioned; out of this 25,65,030 have been completed/
delivered and 18,91,895 are at various stages of construction at 4,510 locations. State/

UT-wise details are given in the Statement-I1 (See below).

(e) State/UT-wise and Year-wise details of houses grounded for construction

under each component of the PMAY(U) are the given in the Statement-III (See below).

) Details of houses completed/delivered and occupied under each component

of the scheme are given in the Statement-['V.
Statement-1

Component-wise and Year-wise details of houses sanctioned, under
construction and completed under PMAY(U)

Component Details Financial Year

201415 2015-16 201617 2017-18  2018-19 201920

1 2 3 4 5 6 7 8

BLC  Sanctioned - 225338 667706 1411466 20,93.8%0  §,75595
Under Progress - 2717 239100 832963 11,62,265 16,79,742
Completed - 1764 155,757 10,36,123 25,498

AHP  Sanctioned 315407 248522 924454 11,2565 160,150
Under Progress - 24865 109283 626008 799348 857643
Completed 710 5,867 14194 303316 62,451

ISSR*  Sanctioned 1.79430 11,282 39450 223376 8324
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Under 290765 247538 209784 191764

Progress*

Completed™ 1,13331 110910 88,873 45,637

213267 212,153

50958 2,189

CLSS  Sanctioned 5835 22607 1,12449
Under Progress Nil Nil Nil Nil
Completed 5835 22607 112449

427059 240,617
Nil Nil

427059 240617

*includes incomplete works of InNURM completed in subsequent years post 2014.

Statement-I1

State/UT-wise details of houses sanctioned and occupied by beneficiaries under

In-situ slum Rehabilitation under PMAY(U)

Sl Ne  State/UT Number of House under Number of
Houses Construction® houses
Sanctioned occupied®

(ISSR, BLC  Number of  Number of (ISSR, BL.C,
and CLSS)  location (No Houses and CLSS)

of Cities)
1 2 3 4 5 ]
1 Andaman and 4 1 16 20
Nicobar Islands
2 Andhra Pradesh 6,74.619 182 79,514 1,54,612
3. Arunachal Pradesh 7,230 20 5225 1,745
4. Assam 96,972 98 34973 17,091
5. Bihar 3,02.797 144 87,235 61,79
6. Chandigarh (UT) 319 1 - 5652
7. Chhattisgarh 1,78.979 165 77927 61,518
8  Dadar and Nagar 3,055 1 580 2187
Haveli
9  Daman and Diu 918 2 148 676
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1 2 3 4 5 6

10, Delhi (UT) 16,300 5 16,600 18,000
11. Goa 77 14 - 712
12, Gujarat 393,455 192 79,994 30747
13.  Haryana 85,885 ®H 25,000 18,997
14.  Himachal Pradesh 9933 53 4458 2,704
15.  Jammu and Kashmir 45488 0 19380 6,960
16, Tharkhand 1,52,760 4 53648 68,070
17.  Karnataka 238166 276 53,060 1,57.656
18.  Kerala 1,25175 5 39,194 57619
19, Ladakh (UT) 1777 2 505 342

20.  Lakshadweep (UT) - = -

21.  Madhya Pradesh 6,11,511 384 1,74,137 295,116
22, Maharashtra 6,25,047 383 1,22.218 2,76,433
23, Udaipur 42,823 27 21,085 3915
24, Meghalaya 4672 10 504 A5
25, Mizoram 30,259 3 8,107 2,542
26.  Nagaland 32,001 32 16,703 4,659
27 Odisha 1,35,998 117 34,485 52,726
28.  Puducherry (UT) 13,390 6 5,531 2,627
29, Punjab 79,242 166 25,001 20,902
30.  Rajasthan 1,53,175 171 15,013 74,747
31, Sikkim 536 8 265 25
32, Tamil Nadu 5,93,464 7e 243173 2,31,587
33. Telangana 29,258 g 4464 53,870

34.  Tripura 80,446 X 12,162 38,780
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1 2 3 4 5 6
35 Uttar Pradesh 13,17,346 677 490,251 3,635,875
36, Uttarakhand 24,819 ) 7,569 11,421
37, West Bengal 407447 132 1,33.761 1,56,900
Totar 65,44, 424* 4,510 18.91,895 25,65,03(

*Includes incomplete works of InNURM completed in subsequent years post 2014,
"Including additional 27,850 beneficiaries sanctioned recently to Central Nodal Agencies (CNAs)

for disbursement under Credit Linked Subsidy Scheme (CLSS) of PMAY(U).

Statement-IT1

{4) State/UT-wise details of houses grounded for construction under In-situ Slum
Redevelopment (ISSR) Component of PMAY(U).

Sl No.  State/UT 2014-15*  2015-16 2016-17 2017-18 2018-19 2019-20

1. Andaman and - - - - - _

Nicobar Islands
2 Andhra Pradesh 16972 1,413 = - = 204

3 Arunachal Pradesh 1,072 1,280 256 - - -

4 Assam 304 - = = = B

5 Bihar 20,841 2,740 3420 9n 212 -

6 Chandigarh (UT) 4,960 - - - - -

7 Chhattisgarh 13,306 260 4 g 5 g

8  Dadar and Nagar 144 - 2 . = -
Haveli (UT)

Q Daman and Diu = - - - - -

10, Delhi (UT) 40,580 - - - - -
11. Goa - - - - - -
12 Guarat 23271 17,138 23,854 14458 - 852
13, Haryana 1,465 1,447 671 - = 3

14,  Himachal Pradesh 761 & 104 g = g
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Sl No.  State/UT 2014-15%  2015-16 201617 2017-18 2018-19  2019-20

15, Jammu and Kashmir 3411 2 = 2 & 2

16, Tharkhand 6,044 2,652 315 - 19 -
17.  Karnataka 539% 12718 3803 5677 655 -
18,  Kerala 7653 572 54 349 - 16
19 Ladakh (UT) - 7i - - - -

20.  Lakshadweep (UT) - - - - - -

21. Madhya Pradesh 15,731 3,296 4339 488 g &
22.  Maharashtra 71,234 2 < 255 69293 2
23.  Manipur 730 - - - - -
24. Meghalaya 776 - = . . -
25, Mizoram 548 142 - - - -
26.  Nagaland 3320 146 208 - - -
27.  Odisha 5,906 2653 2786 3846 1,360 -
28.  Puducherry (UT) 1,040 - - - - -
29, Puryab 3847 - - - - -
30. Rajasthan 28,590 8905 8846 80 - -
31, Sikkim 202 - - - - -
32.  Tamil Nadu 40,648 4764 = . =
33. Telangana 12,435 334 - - -
34, Tripura 178 2,888 117 - -
35, Uttar Pradesh 31,324 2,987 738 519 850 -
36.  Uttarakhand 1,966 40 777 163 a2 -
37. West Bengal 36,101 331 m - - -
Totar 404,146 67,683 51,119 27617 72451 1,075

* Includes Subsumed projects of RAY and incomplete works of InNURM token up post 2014.
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(B) State/UT-wise details of houses grounded for comstruction under Beneficiary
Led Construction (BLC) Component of PMAY(U)

SL No.  State/UT 2015-16 201617  2017-18 201819 201920

1. Andaman and Nicobar = z = 3 2
Islands (UT)

2 Andhra Pradesh - 29416 16349 128,367 474
3 Arunachal Pradesh - - 965 3289 9
4 Assam - - 22289 22,524 1028
5 Bihar - 26308 20248 54826 10310
6, Chandigarh (UT) - - - - -
7. Chhattisgarh - - 17252 74764 16962
8  Dadra and Nagar Haveli - - 643 205 -
9 Daman and Diu (UT) - - 84 82 68

10, Delhi (UT) ; ; ] _ )

1. Goa = - = 1 -
12 Gujarat - - 294 49395 13908
13, Haryana - - 733 20,751 3826
14, Himachal Pradesh - 1,077 166 3321 743
15.  Jammu and Kashmir = 144 1118 12,878 6,290
16, Tharkhand - 39444 44438 12307 11,571
17. Kamnataka - 18870 50,700 66,914 3,838
18 Kerala - 3,632 19397 41,800 10476
19, Ladakh (UT) - - 4 512 193

20, Lakshadweep (UT) - - - - -

21. Madhyva Pradesh = 10562 169167 168672 34258
22, Maharashtra - - - 23,763 13,776
23, Manipur = 98 3225 17,535 2,481

24 Meghalaya - 29 2 644 3
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SINo.  State/UT 201516 201617 201718 2018-19  2019-20
25, Mizoram - - 1273 3920 3574
26.  Nagaland - - 2132 12,337 1.683
27 Odisha - 11,856 19409 26390 11,890
28.  Puducherry (UT) - - 3065 2436 1,108
29 Punmjab - 249 14256 6,857 5956
30. Rajasthan - - 45 0 &6
31, Siklkam - - 19 26 g
32, Tamil Nadu 2717 41260 206883 125438 19373
33. Telangana - - - - -
34.  Tripura - 28,849 9232 7.453 1.623
35 Uttar Pradesh - - 87182 36018 318049
36. Uttarakhand - 1277 747 5.79% 673
37. West Bengal - 35085 37794 1,11,170 48773

Tora 277 248156 749611 1365425 542975

{C) State/Ul-wise details of houses grounded for construction under Affordable
Housing in Partnership (AHP) component of PMAY(U)

Sl No.  State/UT 2015-16 201617 2017-18  2018-19  2019-20
. Andaman and Nicobar - - = - 2
Islands (UT)

2. Andhra Pradesh - 5944 249072 224079 -

3. Arunachal Pradesh - - - - -

4 Assam 5 . - - -

5. Bihar = . . -

6. Chandigarh (UT) = . 2 ” B

7. Chhattisgarh 3,558 10,548 - 14617 10767
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Sl No.

State/UT

2015-16  2016-17

2017-18

2018-19 201920

8

10.

11.

12,

13

14.

15.

16.

17.

18.

19.

20,

21.

22,

24.

27.

28.

2.

30.

31

Dadra and Nagar
Haveli (UT)

Daman and Diu {UT)
Delhi (UT)

Goa

Gujarat

Haryana

Himachal Pradesh
Jammu and Kashmir
Jharkhand
Karnataka

Kerala

Ladakh (UT)
Lakshadweep (UT)
Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram

Nagaland

Odisha

Puducherry {(UT)
Punjab

Rajasthan

Sikkim

3,766

22618

54,346

39470

5,262

15429

1,232 -

65,803

981 1225

65,464

1,495 1.952

2248 33097
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SL No.  State/UT 201516 2016-17  2017-18 201819  2019-20
32, Tamil Nadu 3584 4224 9.69% 51,046 5,020
33, Telangana - 4870 115009 17,184 6,116
34, Tripura w . 2 ” B
35. Uttar Pradesh = = 31673 7.068
36.  Uttarakhand - 464 - - -

37. West Bengal . - - - -

ToTar 25,575 90285 530919 476656 120751

(1) State/UlT-wise details of houses grounded/acquisition under Credit Linked
Subsidy Scheme (CLSS) component of PMAY(U)

Sl No.  State/UT 201516 2016-17  2017-18  2018-19 201920

1. Andaman and Nicobar = - = 3 -
Islands (UT)

2. Andhra Pradesh 51 232 1,880 8,895 6,563
3. Arunachal Pradesh - - 1 4 1
4. Assam 2 13 249 415 219
5. Bihar 10 % 564 3285 1.777
6. Chandigarh (UT) 2 3 57 154 103
7. Chhattisgarh 150 665 1579 5192 3158
8 Dadra and Nagar Havel 1 55 366 851 s02
9 Daman and Diu (UT) - 3 65 205 317
10, Delhi (UT) E] 164 2,487 10,179 3391
11. Goa 1 10 X 392 10
12, Gujarat 1.919 9510 36174 116005 52,533
13. Haryana X 220 1.663 8,869 4035

14.  Himachal Pradesh 8 13 67 259 193
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SINo.  State/UT 201516 201617 2017-18 201819  2019-20
15 Jammu and Kashmir - 26 123 199 984
16, Jharkhand 11 40 306 2809 1,568
17.  Karnataka 140 578 4,035 20571 10,559
18 Kerala 42 259 1.429 6,549 3430
19, Ladakh (UT) - - - 61 -
20.  Lakshadweep (UT) - z 2 = =
21. Madhya Pradesh 348 1,739 6,222 23379 15,337
22 Maharashtra 1,534 5453 31314 109871 47168
23, Manipur - 3 @ 55 2
24 Meghalaya 2 20 2% 53 17
25 Mizoram 16 15 185 297 249
26, Nagaland - 1 5 14 6
27, Odisha 277 87 S11 1.612 1.028
28 Puducherry (UT) 7 7 51 285 128
29 Punjab 43 144 1.410 6,664 3961
30. Rajasthan 350 43 4036 18,791 14,016
31, Sikkam - 1 2 8 10
32 Tamil Nadu 477 ae 4570 18,864 10,520
33 Telangana &5 204 2358 15,588 8.801
34 Tripura 4 10 & 362 132
35 Uttar Pradesh 280 758 6,302 31,489 13,899
36, Uttarakhand 13 ) 1257 3440 1641
37, West Bengal 129 224 2.869 11,388 6,310
ToraL 5,835 22607 1,12449 427059 240617F

*|ncluding additional 27,850 beneficiaries sanctioned recently to Central Nodal Agencies (CNAs)
for disbursement under Credit Linked Subsidy Scheme (CLSS) of PMAY(U).
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Statement-IV

Component wise details of houses completed and occupied under PMAY(T)

Component Details of Houses
Completed Occupied
Beneficiary Led Construction (BLC) 1229142 1229142
Affordable Housing in Partnership (AHP) 3,86,538 22,864
In-Situ Slum Redevelopment (ISSR)* 411,948 527321
Credit Linked Subsidy Scheme (CLSS) 8,08,567 8,08,567

* includes incomplete works of InNURM completed in subsequent years post 2014.

Interest subsidy on housing loan in Gujarat

T1850. SHRI NARANBHAT J. RATHWA : Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(a) whether any interest subsidy/concession in being provided by Government

on home loan for the purpose of purchasing/construction of houses in Gujarat;
(b) if so, the details thereof, and

(¢) the number of beneficiaries in Gujarat in this regard during the last three

years?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI) : (a) (b) Yes, Sir. Under Credit Linked Subsidy
Seheme (CLSS) for EWS/LIG component of Pradhan Mantri A was Yojana (Urban)
[PMAY (U}], beneliciaries of Economically Weaker Section (EWS) having household
annual income upto ¥3,00,000/- and Low Income Group (LIG) having household annual
income between I3,00,001/- and upto T 6,00,000/-, subject to their being otherwise
eligible, can avail of an interest subsidy at the rate of 6.5% on the housing loans up
to ¥6.00 lakh for a maximum terure of 20 years, for acquisition, construction (including

re-purchase) and extension of house.

CLSS benefits are also available to eligible beneficiaries belonging to Middle
Income Group (CLSS lor MIG). The Scheme covers two income segments in the MIG

TOriginal notice of the question was received in Hindi.



